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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 08.07.2022 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy, 

Member (Judicial) and Hon’ble Mr. Naresh Salecha, Member (Technical) 
 

   For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 383 of 

2022 

 

 

Shailesh Verma  

Resolution Professional of Lavasa 

Corporation Ltd., DASVE Convention 

Center Ltd., Warasgaon Assets 

Maintenance Ltd., DASVE Retail Ltd., 

and Warasgaon Power Supply Ltd. 

Vs. 

Maharashtra State Electricity 

Distribution Company Ltd. 

 

Ajoy Roy Ramni Taneja 

Kiran Gandhi 

Aakash Kothari 

2.  Comp. App. (AT) 

(Ins) No. 519 of 

2022 

 

 

Sudarshan Das Mudhra 

(Suspended Director of Simplex Projects 

Ltd.) 

Vs. 

State Bank of India & Anr. 

 

Sinha S. Nikhilesh Misha 

Suhani Dwivedi 

Nikhil Mathur-R1 

Shweta Dubey 

Ichchha Kalash-R2 

3.  Comp. App. (AT) 

(Ins) No. 672 of 

2022 
 

 

Dwarkadhis Solutions Pvt. Ltd. 

Vs. 

Devyog Projects Pvt. Ltd. 

 

Mohit Chaudhary  

4.  Comp. App. (AT) 

(Ins) No. 698 of 

2022 

 

Deepak Sudhir Keluskar 

Vs. 

SREI Equipment Finance Ltd. & Ors. 

 

Shikhar Khare  Rohan Agrawal 

Vilona Shah 

Harshad Vyas-R1 

Dilipkumar N Jagad 

   
  For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No.  1065 of 

2021 

One City Infrastructure Pvt. Ltd. 

Vs. 

Haryana Telecom Ltd. & Anr. 

 

Aakash Khattar  Abhishek Anand 

Viren Sharma 

Kunal Godhwani-R1 

Abhijeet Sinha 

6.  Comp. App. (AT) 

(Ins) No. 21 of 

2022 

 

S. Chandriah  

Vs. 

Sunil Kumar Agarwal 

RP of Digjam Ltd. & Ors. 

 

With 

Ravi Raghunath  Pratik Thakkar-R1 

Atul Sharma-R2 

Rohan Agrawal 

Meghna Rao-R3 
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7.  Comp. App. (AT) 

(Ins) No. 22 of 

2022 

 

S. Chandriah 

Vs. 

Sunil Kumar Agarwal 

RP of Digjam Ltd. 

 

Ravi Raghunath  Pratik Thakkar-R1 

8.  Comp. App. (AT) 

(Ins) No. 91 of 

2022 
 

 

Poonam Kachalia & Ors. 

Vs. 

CA Kannan Tiruvengadam, 

Official Liquidator of Hari Machines 

Ltd. & Ors. 

 

Rohit Sharma Rishav Banerjee 

Rajarshi Banerjee 

9.  Comp. App. (AT) 

(Ins) No. 301 of 

2022 

 

Continuous Dyeing and Printing Mills 

Vs. 

Bhavika Apparels Pvt. Ltd. 

 

Mani B. Sinha Pulkit Raswant 

10.  Comp. App. (AT) 

(Ins) No. 315 of 

2022 

 

Lomash Slurrytech Pvt. Ltd.  

(Through Its Authorized Signatory) 

Vs. 

DSC Engineering Pvt. Ltd. 

 

Vijay Mishra 

Bhuvan Arora 

Nishtha Wadhwa 

Bhaskar 

Vineet Tayal 

11.  Comp. App. (AT) 

(Ins) No. 334 of 

2022 

 

Nitin Verma & Anr. 

Vs. 

Today Homes Noida Pvt. Ltd. & Ors. 

Preeti Taneja Apoorv Agarwal-R2 

12.  Comp. App. (AT) 

(Ins) No. 347 of 

2022 

 

Samsung India Electronics Pvt. Ltd. 

Vs 

Vineet Aggarwal  

Liquidator Nu Tek India Ltd. 

 

Aditya Nayyar Sanjay Kr. Singh 

13.  Comp. App. (AT) 

(Ins) No. 360 of 

2022 

 

Mrs. Smeeta Patii 

Vs. 

Saraswat Cooperative Bank Ltd. & Anr. 

Varnita Ojha Soumik Ghosal 

Shyamali Gadre-R1 

Udayraj Patwardhan-

R2 

14.  Comp. App. (AT) 

(Ins) No. 475 of 

2022 

 

Advantz Finance Pvt. Ltd. 

Vs. 

Jai Annanya Investments Pvt. Ltd. 

Neha Somani  

15.  Comp. App. (AT) 

(Ins) No. 642 of 

2022 
 

 

SLB Welfare Association  

Vs. 

PSA Impex Pvt. Ltd. & Anr. 

 

Payal Kakra Abhishek Anand 

Prabhat R. Singh-R1 

 

16.  Comp. App. (AT) 

(Ins) No. 712 & 

713 of 2022 
 

 

Vedanta Ltd. 

Vs. 

CA Vikash Gautamchand Jain & Anr. 

Diwakar Maheshwari Sumit Shukla 

Sanjeev Panda-R1 

17.  Comp. App. (AT) 

(Ins) No. 655 of 

2022 

 

 

Gyan Ganga Ltd. 

(Through its Managing Director) 

Vs. 

Quadrum Solutions Pvt. Ltd. 

 

Vijay Kumar  
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18.  Comp. App. (AT) 

(Ins) No. 682 of 

2022 

 

 

Rajiv Dhamija & Anr. 

Vs. 

Kuldeep Verma,  

Resolution Professional of Manthan 

Broadband Services Pvt. Ltd. & Ors. 

 

Sharath Sampath  Rahul Auddy 

Kuldeep Verma-R1 

Rachit Bigghe-R2 

Surabhi Khattar-R3 

Ritwika Nanda-R4 

Kunal Tandona 

19.  Comp. App. (AT) 

(Ins) No. 701 of 

2022 

 

Manas Sarkar 

Vs. 

Indian Overseas Bank & Anr. 

 

Ashish Chaudhary  Gautam Singhal-R1 

Anil Anchalia-R2 

 

 

 

  For Hearing 

20.  Comp. App. (AT) 

(Ins) No.  1066 of 

2021 

 

Vedika Credit Capital Ltd. 

Vs. 

Shriram Power and Steel Pvt. Ltd. 

Susshil Daga Anuj Singh 

Sudhir Kr. Mehta 

 

 

 

 
 
 

 

  Copy to: - 

                                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                                      -sd/-                   

2. Website: www.nclat.nic.in                                                                               Registrar    

http://www.nclat.nic.in/

